
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

1 3151 117 3268 179 6 185 166 7 173 3164 116 3280 0.41 -0.85 0.37 20 0 20 228 27 255

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2 3951 3403 7354 151 567 718 334 645 979 3768 3325 7093 -4.63 -2.29 -3.55 21 35 56 370 736 1106
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PENDENCY/ARREARS OF MAIN CASES IN THE STATE OF MANIPUR FOR THE MONTH OF OCTOBER, 2016
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